
Tertra I Almin ist ra tive Tribunal 
Principal Bench New Delhi 

O.A. No. 2027i200T 

New Delhi this the 21st Day of August, 2003 

Hon'hle Shri V.K. Majotra. Member (Al 

Honthle Shri Shanker Raju, Member (J) 

B.S. Tyagi, 
./o iat - Sri (. 	Tyagi 
F./o 5-144, Sura.j Mal Vihar, 
Delhi-110 092, and Retirei 
Vice Princ'jpal from 
Govt. oys 2enior Scondarv SohC)c-, l 

1L V 	HVr- 	tJrQa - ( . 	t (I 	-itu 	- 

(None present' 

Verss 

UflLOfl Of T1ida throa'h 

Govt. of NC.T, o 	TJ1hi •. 
The Chief Secretary. 
TP StFItA. N.w i).lhj 

The Director of Education. 
Dept. of Education. 
Govt.. of NCT of Delhi;  
Sham Na.th Ma.rg, Delhi. 

Aopl icani- 

The Dv.Director of Eucatjon (South East 
Govt. of NCT of Delhi. 
Pani GarciAn. 	1a Colony. 
Delhi. 	 Respondents 
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Shri V,T(. Malotra. 
'4 

None present for the applicant.. 

W 	prored to dispose cf this GA in trm 	cf 

1of t1i 	CAT (ProccThrp 	P131 , 1 p07. 

We have gon through the pleadings in this 

ccordjna to the applicant who retired on Superannuation On 

30--l21 	he was Dromoted as Vice-Principal on 25-S-I24. 

Sh. 	P.C. Virmani / apnl icant 	jnicr 	promoted a.s such 

on 	29-1-1 9S 	ano was aTcordec 	bier pay than 	the 

applcanr. 	pplcant has been representinu to the 

1rn.ni- 	for 	stppirio-  iln of hi 	oav wH i-h i. f -r-  nr' 

4 



--- 

ne higher pay drawn by his junior. H:e mdea detailed 

renresentation for steDoina no of his, oav on 	-2-2fl02 

rnexure 4C) which has not yet been responded to by the 

respondents - 

4. 	Having regard to the averments made in the O, 

in our view, this O can he disposed of at this stage 

i ts1 f w thoiit 	ssii I ng n o t ics o th 	rsponc1nts in 	th P. 

interestof utce drectng t 	oondents to dispose of  jsi 	i 	i 	h 

the 

 

applicant's representation dated 2-2-2002 (nnexure 4C) 

by a detailed, reasoned and speaJcina order within a period 

of three months from the c1te of communication of this 

order. 

. OA Is dispos.d of ar.rordinaly. 

Shanker Raju 	 ( V.F. Majotra. 
Mmhr (J) 	 M P. mb P. r ( 

VKS 

It 	 Lateron Sh. Gyan Prakash, id. counsel for the applicant 
ap ears. 

( Shanker aju )' 	 ( V. K.Majotra) 
Member (3) 	 11 ember (A) 

IN (y 




